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Joint Committee Inspection Report

In the Matter of

Original Application No. 139/2025 (Suo moto) (CZ)

News item titled sharab factory se niklne wale
chemical waste se 1 km tak faily badbu swasthya

aur paryavaran ko nuksan appearing in
Ptrika dated 18th Sept 2025

V/s

State of Madhya Pradesh & Ors.

Ww.r.to

Hon'ble National Green Tribunal Central Bench Bhopal
order dated 13.10.2025

Date of Visit: 17" November and 20" November, 2025
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Joint Committee Inspection Report in the matter of Original
Application No0.139/2025(CZ)
News item titled sharab factory se niklne wale
chemical waste se 1 km tak faily badbu swasthya

aur parvavaran ko nuksan appearing in
Ptrika dated 18th Sept 2025

V/s State of Madhva Pradesh& Ors.

Hon’ble NGT (CZ), Bhopal vide its order dated 13th October, 2025
In Original Application No. 139/2025 (CZ) News item titled sharab factory
se niklne wale chemical waste se 1 km tak faily badbu swasthya aur
paryavaran ko nuksan appearing in Ptrika dated 18th Sept 2025V/s State of
Madhya Pradesh & Ors directed as under vide para:-

1. The news item highlighted the chemical waste damaging the environment adversely
affecting the human health in the district of Chhattarpur the complaint contained the
fact that the wastewater and toxic chemical Jaden water released from Jagpin
Breweries Limited (Cox India Distillery) in the Chhatarpur, Naugaon area is now
causing a serious public health and environmental issue. The water source within a
radius of about 1 km from the factory has been completely polluted, and halfa dozen
villages within a radius of 4 to 5 km are suffering from stench and health problems.
Local organizations raise their voice in a public hearing to protest this and submitted
a memorandum to SDM Shri. GS Patel. The rotten grains and waste left behind by the
company after production are being neglected and chemical-laced waste is being
dried in the open. The resulting stench has made life difficult not only for residents of
Naugaon, but also for residents of villages like Chandrapur, Shikarpura, Chandora,
Doriya, Khamma, Rawatpura, and Dhavrra. Residents say the stench becomes even
more intense in the morning and evening, leading to headaches, eye irritation,
difficulty breathing, and vomiting.

2. It is further submitted that the above facts are adversely affecting the crops and water
is being contaminating affecting risk of kidney diseases and other serious health
problems.

3. Inview of the above, following persons should be impleaded as party respondent:

(i) State of Madhya Pradesh through District Magistrate, Collectorate, A-Block,
Old Secretariat, Bhopal - 462001,

(ii)  Member Secretary Madhya Pradesh Pollution Control Board, Paryavas
Bhavan, E-5, Paryavaran Parisar, Arera Colony, Bhopal, Madhya Pradesh,
462016

(iii)  Chief Municipal officer, Nagar Palika Chhatarpur Shanti Nagar, Chhatarpur,
Madhya Pradesh 471001

(iv)  The Central Pollution Control Board (CPCB), through Regional Director,
Paryavaran Parisar, E-5, Arera Colony, Bhopal, Madhya Pradesh 462016
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(v)  Jagpin Breweries Ltd., (Cox India Distillery) through Director Nowgong,
Chhatarpur district, Madhya Pradesh, 471201

In compliance of the above direction, joint committee is
constructed by M.P. Pollution control board, Bhopal consisting
of:- (i) One vrepresentative from the District Collector
Chhatarpur (M.P.)

(ii) One representative from the Madhya pradesh pollution
control board.

And directed the committee to visit the place and submit the
factual and action taken report. The state PCB will be the nodal
agency for coordination and logistic support.

The joint committee has visited area which mention in petition on 17th
November and 20th November, 2025 to assess and identify the factual
status of allegation made in petition.

. Constitution of Joint Committee:

As above mentioned Hon’ble NGT order dated 13.10.2025 accordingly, following
officers from the concerning departments were nominated for the Joint Committee.
(Copy of nomination letters are enclosed as Annexure- 01)

S.No. Name of Officers Designation Representative  of
Respective
Departments
Shri Gopal Sharan Patel S.D.M Representative District
Collector Chhatarpur
(M.P)
Shri Arvind Sawle Regional Officer | Representative of Regional

Office MPPCB Sagar

2. Field Observation of the Joint Committee

This report is submitted by the Joint Committee following a field
visit conducted on 17th November, 2025 and 20" November, 2025 to
examine the issues raised by the applicant.

Observations during the field inspection:-
The Committee visited sites as part of the inspection:-
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1. M/s. Jagpin breweries Ltd, Village Shikarpura, Tehsil Naugaon,
District Chhatarpur

2. (Latitude 25.039514, Longitude 79.427355) Village Sikarpura,
Tehsil Naugaon, District Chhatarpur.

3. (Latitude 25.045733, Longitude 79.430155) Village Sikarpura,
Tehsil Naugaon, District Chhatarpur.

At site, detailed observations were recorded with respect to:

Removal of Distillery wet grain soluble (DWGS) from outside of the
distillery unit.

Operation of drier for the conversion of Distillery wet grain soluble
(DWGS) into Distillery dry grain soluble (DDGS)

Method of disposal
Environmental aspects (Water and Air)
Public health of local residents

Photographic evidence

Inspected site M/s. Jagpin breweries Ltd, Village Shikarpura, Tehsil Naugaon,
District Chhatarpur, (Latitude 25.039514, Longitude 79.427355) Village
Sikarpura, Tehsil Naugaon, District Chhatarpur and (Latitude 25.045733,
Longitude 79.430155) Village Sikarpura, Tehsil Naugaon, District
Chhatarpur

S.No. Particulars Status

1. Consent Status from | Consent issued from MPPCB and valid upto 31/10/2028

regulatory authority | (the copy of CTO is attached at Annuxe- 02

2. Location- Latitude- 25.03869, Longitude-79.42174
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3. Distance i- Distance between inspected area and habitation - approx
20- 50 meters

ii- Areal distance from small natural Nalla (Silap nalla) -
approx 02 m

iii- Areal distance from the river Dhasan - approx 9.0 km

4. Environmental There was no nuisance was observed during the site visit in
impact respect of Air and Water.
5. Health Aspects As per MP Public health engineering department quality of
drinking water was found satisfactory.
6. Compliance Complied
of MPPCB consent

The observation of the site :-

Upon inspection, the Committee observed that the site had been completely
converted into open space as all the distillery wet grain soluble was removed by the
industry management. No foul gases was observed. No fugitive emissions, surface
runoff, groundwater contamination, or soil pollution were observed during the visit.
There was no DWGS spreading found inside and outside the industry premises. Copy
of panchnama is Annexure- 03

It is pertinent to mention that after receiving complaints from local residents of
tehsil naugaon and public representatives, the District Administration conducted an
inspection of the site and observed that rotten wet waste (DWGS) was being stored
outside the premises of the unit. During the morning and evening hours, due to
dominant wind conditions, foul gases were spreading into the surrounding
environment, thereby causing environmental pollution and problem to residents.

Vide letter No. 620 dated 19.09.2025, the Additional District Magistrate
(ADM), Chhatarpur requested the Madhya Pradesh Pollution Control Board, Sagar to
inspect the industry and submit a factual and technical report (Annexure— 04).
Accordingly, an inspection on dated 25.09.2025 was carried out by the Regional
Officer, MPPCB, Sagar, and the inspection report was submitted to the MP Pollution
Control Board Bhopal and the District Magistrate, Chhatarpur (Annexure— 05).

Based on the findings of the inspection, a Closure Notice vide letter no. 2297
dated 08.10.2025 was issued to the unit under Section 33(A) of the Water (Prevention
and Control of Pollution) Act, 1974 and Section 31(A) of the Air (Prevention and
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Control of Pollution) Act, 1981, directing the unit to rectify the violations and the
shortcomings observed during the inspection. Along-with letter to reject consent order
was issued by MPPCB, Bhopal vide letter no. 2298 dated 08.10.2025 (Annexure—
06).

In reply to that industry management has submitted the reply to MPPCB,
Bhopal vide letter no. 355 dated 15.10.2025 stating that management 02 Nos. of
bundle driers and maintained and placed in operation as per the directions of regional
officer, MPPCB Sagar.

During the follow-up inspection, by regional officer, MPPCB and senior
officer Mr. D.K. Jain (Executive Engineer) the said dryers were found installed and in
operation and now DWGS Distillery wet grain soluble was found stored within or
outside the premises. Thereafter after submission of joint inspection to MPPCB
Bhopal (Annexure— 07) closure direction revoke order was issued by the MPPCB
Bhopal vide letter no. 2452 dated 07.11.2025.

For assessment of potential air pollution and ground water contamination from
the industrial activity, the air sampling and water sampling was done by the lab in-
charge of regional office MPPCB Sagar.

Air monitoring and ground water sample from nearby river located at
approximately 09 KM distance aerially from the industry. The analysis results of the
water sample and air monitoring results are also attached as Annexure- 08.

As per MP Public health engineering department quality of drinking water was
found satisfactory. Annexure — 09.

Conclusion:-

In compliance with the Hon’ble National Green Tribunal (NGT) order dated
13.10.2025 in O.A. No. 139/2025 (CZ) News item titled sharab factory se niklne wale
chemical waste se 1 km tak faily badbu swasthya aur paryavaran ko nuksan appearing
in Ptrika dated 18th Sept 2025V/s State of Madhya Pradesh & Ors the Joint
Committee conducted an inspection on 17.11.2025 and 20.11.2025 at the following
locations:

(1) M/s. Jagpin breweries Ltd, Village Shikarpura, Tehsil Naugaon, District
Chhatarpur,
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(2) (Latitude 25.039514
S On

Naugaop District

b Chhat
(3) (Latitude 25 045734 arpy
Naugaop,

rg;t:dde 79'4273 55) Village Sikarpura, Tehsil

aLO

District Chhatarp o inde 79-430155) Village Sikarpura, Tehsil

ur

Recommendations of the Joint Committee

1.

It is recommended that the Project Proponent shall be operate and maintain its both the

bundle driers and also install the vertical ring drier with automatic feeding mechanism.

2. The Project Proponent shall undertake repair boundary wall of industry premises.

3. The Project Proponent shall undertake plantation activities on all reclaimed sites to
ensure ecological restoration.

4. Industry management shall maintain and operate the multi-effect-evaporator

effectively. All the records shall be maintained in logbook including the electricity

meter readings. ) | |
t shall comply with the conditions incorporated in consent
5. Industry managemen

obtained from MPPCB.
Regional Officer, S.D.M Naugaon

i |
P. Pollution Contro
1\/§3oard, Sagar (MP)
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Inspected site M/s. Jagpin brewerie
District Chhatarpur, (Latitude 25.0

» Village Shikarpura, Tehsil Naugaon,
514, Longitude 79.427355) Village

Sikarpura, Tehsil Naugaon, District Chhatarpur and (Latitude 25.045733,

Longitude
Chhatarpur

79.430155) Village

Sikarpura, Tehsil

Naugaon, District

Nowgong, Chhatarpur, 471201, Madhya

Pradesh, India

Latitude
25.045733° -
Local 02:45:41 PM

Longitude
79.430155"°

Altitude 235.3 meters

Thursday, 11/20/2025
R e e T T S e S L T M A RO I

Area cleaned where DWGS was stored earher
inspected by joint committee

» e e o BT R i .
Nowgong, Chhatarpur, 471201,
Pradesh, India

Madhya

Latitude
25.038946"°
Local 03:26:30 PM

Longitude
79.422096°

Altitude 233.7 meters
Thursday 11/20/2025

ot B ST —

ot g
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R e Lome ] - Sty
o - .
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Industry Premises

Nowgong, Chhatarpur 471201, Madhya
Pradesh, India

Longitude h
79.421679°

Altitude .248.6 meters
Thursday 11/20/2025

Latitude
25.038727°

" Local 03:19:44 PM
GMT 09: 49 44 AM

Dry Lagoon
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Nowgong, Chhatarpur, 471201, Madhya Nowgong, Chhatarpur, 471201, Madhya
Pradesh, India Pradesh, India

Longitude
79.421007°
Altitude 229.2 meters
Thursday, 11/20/20

Latitude
25.039075°
Local 03:05:02 PM

Longitude
79.420888°

Altitude 230.0 meters
Thursday, 11/20/2025

Construction of Boundary wall

Latitude
25.038882"°

onstruction of puca pit

“Srnera Lite

Nowgong, Chhatarpur, 471201, Madhya
Pradesh, India

Longitude
79.421773°
Altitude 243.8 meter
Thursday, 11/20/202

Installed Multi-Effect Evaporator

Latitude
25.038788°

Loca 20:34 PM
GMT 09:50

Page9



B s N g .

| o 19 -~
c WOA/ws/zozs..(CZ) AnnexulE%sEaQ/lozs
3fy-3masaw

FIRATTT_holdex, ool Ba¥gY (ALH UeRn)

TR Rarem /4 71172025

A . 3R -
TR 363 /oaaeRare,/ 2025-USET wRa 3if@or 7CT 8 drs, st B A

: EHHTE OA/.139/2025(CZ) Rrve, AT AHT T 3T & HAY I iR 3nger AP 13.10.2025 %
f Umﬁﬁwat??ﬁﬁaﬁszo_n-zozs & qd U eRa Hfever wdg & dis, Hure
Houoﬁmmm/muﬁamﬁ%gwmmﬁmm@%ﬁ
s HRER o Aiie T TeRgT #OWo w1 WG Jnflerl/dud T

g o S & Digitally signed by

H‘%&é" GDEVE

te: 14-1122025

ST 388Gy, Houo

gBle thdAid LSo| / AAEREIG /2025 ST iR /4] /1172025
ufdieriy

1.Wgﬁﬁmmmwmm3,mazﬁrsﬁ¢mwﬁﬁﬁm

2 FET AT 3T, Stoifa i 3R Tcper 3MaTE FRAR 5

3. oiEd R/ /E0E SRl _ s SRl Terea g fer Satgt Howo
u@mgﬁﬁa@ma@mmﬁ,sﬂm#mmwamu&ﬁm@w
Wm@mwmlmﬁm-wwﬁméwmmm
e (RifSe) o7 ArEdrT g & 36 T FRAE F Ol wee e S e S
i RO geT-gHT W e o Ty & e B o S & O §E e @

sifard 77 ¥ HeEr gRART F
4. FEYA GATTAT |

YT heley,
fSTelr BaRgy, Howe

10 (3:: scanned with OKEN Scanner



sy a‘zg i e Feraar ¥ Eifen

20 A ..\' LiF
FHETEST UGHOT Breryor s’ \,{/J gfr!:,e,'.g

geraTor afeeTes -S.aracr oo 7 aﬂﬂﬂm%2016

Poax N 14014 788.2480742 Fomaliy Ik _nppc P rediffmailcan

Wmummxmwwm starer, A 4 0 NOY 2025

Jf arabersr e

f%ﬁmvf%maﬁwwﬂxmmaﬂ%mwn#%mnmmm11?1:2:}:
;‘aﬁ?ﬁm$m?aﬁmﬂara§aamn3@mﬁ ardra grfierd, oo wEUUr AT

9 SR B (SR F A1) W A 139/2025 (News item titled sharab factory se niklne
walke chemical waste se | km tak faily ludbu swasthya aur paryavi aran ko nuksan appearing in Purika

“»&waﬁ@s) degel &, ﬁmwmfm‘aﬂzmﬁmﬁawm&mm
@ e -:mmwmmmmmmmmmmmmm
*‘mwﬁé‘%{mﬁwmﬁmmmwmumm% fo5 HoTo

5 phee e gmwmﬁmmmmﬁaﬁﬁawm

‘m$mmmma¢mmmﬁmwmmm%ﬁm
T P

' WM mwawﬁmﬁmﬁwmmﬁm%mﬁwﬁm
' af%m#smmkmfa@ﬁmﬁwmmaé*ﬂm@}mﬁmﬁ
S e e A & HOA A A afeE o gerar TgEE & swaa ) e
»:_,_‘émmm%fémﬁwwmmmﬁmﬂmmmaﬁmﬁmﬁmsﬁ
'}"-ﬁ@éﬁﬁmﬂ’émﬁmﬂml ARl :
f'f; . mwmmmmmmrmms ,

' aﬁmﬁmﬁ@wﬁa&ﬁmwmmaﬁ@ﬁtmm

i ._m éa, §2} W E& zﬁ"" g’r{}' ':_j:f;'fi'»._:':“ m G W W ﬁ ¥§§§§33§§ % Ll

*1{4) mm mﬁ%ma’é&ﬁﬁmﬁmm; 4
S mxmmmﬁm
A g@;'-,mwmﬁmmm .

g mzﬁrwuﬁﬁmm&zﬁrmﬁtﬁa
mﬁmmmwmt

e

| efa aftaww, Riftoe 4o # geafaa § o B weaa RO e &

T TR “
A & fAwdator & @ anueas arrst o fr afda we) ag & gand
&y i sh aﬁfm & el

)

o wwd f dard sl darga @y 3t i afOue @1 s wen A A sad

- m 3% iy o fovaa fordt oy andealt & vl @) wda & s )

11

s Wl gEATSt A U g, e W e tﬁfe‘*sr T AT T



- an&%zvfihfm faftre war P fowr wie far s % 8 5 W
T SR mima U uw e & Ry m Rt ar mm m my a e

W %s* e 3?7“‘%?%&“& N v af?r s Wm tﬁ? STl
“;;;:m;w:m}wmas‘rsﬁvnl ‘

_»_]‘.‘_\, f&% %ﬂﬁ&a %m’f a} aur miﬁm afra o tﬁ??:? fmﬁif am rzm T

“5]?mfr§*amwwrwmaamw 9ﬁmmumﬁzmaam
mwmmaﬁmmm

Mw&ms
Ak Dt w m‘_

h ﬁ?fﬂ Eff@?m‘f? &’1’3‘31’1‘ mﬂ’ﬁ mzm A ﬁm‘“{ Eﬁ% e W% W&’ @y @I
%m&@@s@mﬁmmmmﬂms& {%&v}mw |
&%ﬁmﬁmﬁ#ﬁﬁwmmamwmﬁsmwﬁ %*m\, émm ,
Her v @y s g It A B i R & o ufy A @ wd
AT g g 6y ot gerary & gl RO el wRwor & wn
TR W, e i warara oo e vesh €Y & A BT ureEr @y W)

Tl U et e, w000, AEhang wkwt Qe sarw 6y IR A
qm ?H Qﬁc’d | A

N

| charor aphfary
/ mm,w KIQW{ i%‘«a":ww &‘ﬁ*‘*&m




22

\| ' I_i FE Consent M.P. Pollution Control Board

Lifestyle Ord E-5, Arera Colony
E'vlslsrtgn?ngt:t Vraer Paryavaran Parisar, Bhopal - 16 MP

.“‘ P N A ﬁﬁ“g&l‘t‘j—(Fsé 246376 2

RED-MEDIUM CCA-Renewal CONSENT NO: *** PCB ID: 21212
OQOutward No:-118725,01/09/2023 Consent No:AWH-58776
To, .
The Occupier,

M/s. Jagpin Breweries Ltd.,

(0O1d name-M/s. Cox India Ltd) [60 KLD] Grain Based,
Nowgong (BKD), Distt. Chhatarpur, (M.P.)-471201.

Subject: Grant of Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act, 1974; under section 21
of the Air (Prevention & Control of Pollution) Act, 1981 and Authorization under Hazardous and other Wastes (Management
& Transboundary Movement) Rules, 2016.

Ref: Your Application Receipt no. 1298020 Dt. 19/07/2023.

With reference to above, your application for renewal of consent and authorisation has been considered under the aforesaid Acts and
existing rules therein. The M. P. Pollution Control Board has agreed to grant renewal of consent up to 31/10/2028 & authorisation up to
31/10/2027, subject to the fulfillment of the terms & conditions, enclosed with this letter.

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Nowgong (BKD), Distt. Chhatarpur, (M.P.)-471201.
b. Capital investment in Lakhs: Rs. 2200.00
c. Product & Production Capacity:
Product Production Capacity
Rectified Spirit (Grain Based) 60 KLD
Cogeneration Power Plant-01 1 MWH
Note:- 1. For any change in above industry shall obtain fresh consent from the Board.

2. This consent shall not be treated as measure of proof that industry has not violated environmental regulations in the
past in the court of law.

Remark: Industry shall install online continuous monitoring system at ETP for flow, TDS, BOD/COD and SS and at
stack for PM along with web camera within 06 month and shall provide connectivity with server of ESC,
MPPCB Bhopal
The validity of the renewal of consent shall be up to 31/10/2028 & authorisation up to 31/10/2027and has to be renewed before
expiry of consent validity. Online application through XGN with annual license fees in this regard shall be submitted to this office 6
months before expiry of the consent/authorization. Board reserves the right to amend/cancel / revoke the above condition in part or
whole as and when required.

Enclosures:-

* Conditions under Water Act, 1974

* Conditions under Air Act, 1981

* Conditions under Hazardous and other Wastes (Management & Transboundary Movement) Rules, 2016
* General conditions

By the order of Chairman, MPPCB

g wSgpding flam LZ0AL Signature L:‘Xjnfued W

o1 L Digitally Signed Chandra .
Mohan Thaku
PRty o b s Date: 01/09/2023 01:17:56 PM CHANDRA MOHAN THAKUR
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAYV # EEV3E84B74
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\\"; LiFE Consent M.P. Pollution Control Board
\\\é/ Lifestyle for Ord E-5, Arera Colony
N{Y/ cnironment vrder Paryavaran Parisar, Bhopal - 16 MP

Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-

1. The daily quantity of trade effluent of the unit shall not exceed 360.000 KL/day, and the daily quantity of sewage of the
unit shall not exceed 2.000 KL/day. All the trade effluent will be treated in ETP, RO, MEE and Dryer to achieve ZLD. All
the trade effluent will be treated and re-circulated back into process. Zero liquid discharge at outside of production area shall
be maintained.

2. Industry shall not use lagoons for storage of treated and untreated wastewater.

3. The industry shall maintain flow meters at raw water consumption, RO feed, RO permeate, RO reject, MEE feed, MEE
condensate, Water recycling point etc. and the data shall be reported online in XGN on monthly basis.

4. The industry shall re-utilize the MEE condensate completely after treatment back into the process. No blow down is
allowed.

5. Back wash from RO/DM plant/Softner will be treated into the treatment plant and treated water shall be reused. No
discharge shall be allowed outside of production area.

6. The industry shall operate and maintain Online Continuous Effluent Monitoring System(OCEMS) at the outlet of the ETP
for measurement of parameters flow and connect the same with ESC, MPPCB Bhopal for remote surveillance.

7. The industry shall make all possible protection arrangements for control of pollution in nearby nallah from the industry.

8. In case of any discharge found outside of unit premises the unit may be liable to pay environmental compensation as per
NGT orders O.A. no 593/2017dated 22.02.2021 and the industry shall be punishable under provisions of the Water
(Prevention & Control of Pollution) Act, 1974.

9. Sewage Treatment :- The applicant shall operate and maintain Sewage Treatment Facility to achieve following
standards-

pH Between 5.5—=9:0
Suspended Solids Not exceed 100 mg/l.
BOD; Days 27°C Not exceed 30 mg/l.
COD Not exceed 250 mg/l.
Oil and grease Not exceed 10 mg/l.
Fecal Coliform Not exceed 1000 MPN/100 ml
Sr | Water Code (Qty in klpd - Kilo Ltr per Day) WC : 640.000 WWG : 362.000 Water Source
1 | Domestic Purpose 5.000 2.000 Bore-well
2 | Mnfg Process 635.000 360.000 Bore-well

10. Any change in production capacity, process, raw material used etc. and for any enhancement of the above prior
permission of the Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this
consent. Facility expansions, production increases or process modifications which result new or increased discharges of
pollutants must be reported by submission of a fresh consent application for prior permission of the Board

11. All treatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working
order and operate effectively/efficiently to achieve compliance of the terms and conditions of this consent

12. Compilation of Monitoring data-

i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.

ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
the American Public Health Association, New York U.S.A. shall be used.

iii. The applicant shall take samples and measurement to meet the monthly requirements specified above and report online
through XGN the same to the Board.

Consent No:AWH-58776

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number.
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\\"; LiFE Consent M.P. Pollution Control Board
K\\/ Lifestyle for Ord E-5, Arera Colony
\ ﬁ/ Environment vrder Paryavaran Parisar, Bhopal - 16 MP

Tele : 0755-2466191, Fax-0755-2463742

13. Recording of Monitoring Activities & Results-
i. The applicant shall make and maintain online records of all information resulting from monitoring activities by this
Consent.
ii. The applicant shall record for each measurement of samples taken pursuant to the requirements of this Consent as
follows:

(i) The date, exact place and time of sampling

(i1) The dates on which analysis were performed

(iii)Who performed the analysis?

(iv)The analytical techniques or methods used and

(v)The result of all required analysis
iii. If the applicant monitors any Pollutant more frequently as is by this Consent he shell include the results of such
monitoring in the calculation and reporting of values required in the discharge monitoring reports which may be prescribed
by the Board. Such increased frequency shall be indicated on the Discharge Monitoring Report Form.
iv. The applicant shall retain for a minimum of 3 years all records of monitoring activities including all records of
Calibration and maintenance of instrumentation and original strip chart regarding continuous monitoring instrumentation.
The period of retention shall be extended during the course of any unresolved litigation regarding the discharge of
pollutants by the applicant or when requested by Central or State Board or the court.

14. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line to the Board.

15. Limitation of discharge of oil Hazardous Substance in harmful quantities:-

The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

16. Limitation of visible floating solids and foam:
During the period beginning date of issuance the applicant shall not discharge floating solids or visible foam.

17. Disposal of Collected Solid waste/Sludge-

All hazardous waste/sludge shall be disposed of as per the Authorization issued under Hazardous & other waste (M&TM)
Rules 2016. And/other Solids Sludges, dirt, silt or other pollutant separated from or resulting from treatment shall be
disposed of in such a manner as to prevent any pollutant from such materials from entering any such water Any live fish,
Shall fish or other animal collected or trapped as a result of intake water screening or treatment may be returned to eaters
body habitat.

18. Provision for Electric Power Failure-

The applicant shall assure to the consent issuing authority that the applicant has installed or provided for an alternative
electric power source sufficient to operate all facilities utilized by the applicant to maintain compliance with the terms and
conditions of the Consent.

19. Prohibition of Bypass system of treatment facilities-

The diversion or by-pass of any discharge from facilities utilized by the applicant to maintain compliance with the terms
and conditions of this Consent in prohibited except :

i. where unavoidable to prevent loss of life or severe property damage, or

ii. Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and
conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

20. Industry management shall submit the information online through XGN in reference to compliance of consent
conditions.

Consent No:AWH-58776
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CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

1. The applicant shall operate and maintain Air Pollution Control System to achieve the level of pollutants to the following
standards:-

Name of section | Capacity | Stack height Fuel Control equipment installed P.M, SOx, NOx

(mtrs) (mg/Nm?)
Boiler 10 TPH 35 Coal - 5 TPD | Bag Filter, Cyclone, Dust Collector, Multi Cyclone 50, 600, 300
Driers 5 TPH 15 -—- Natural Draft -

2. Ambient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board regularly
on quarterly basis: The Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated:
16/11/2009. Some of the parameters are as follows:

a. Particulate Matter (less than 10 micron) - 100 pg/m3 (PM10 ug/m?3 24 hrs. basis)

b. Particulate Matter (less than 2.5 micron) - 60 pg/m3 (PM2.5 pg/m3 24 hrs. basis)

c. Sulphur Dioxide [SOz] (24 hrs. Basis) - 80 pug/m3

d. Nitrogen Oxides [NO;] (24 hrs. Basis) - 80 pg/m3

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 ug/m?3

3. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

4. Industry/Unit shall provide with each stack port hole with safe platform of 1 meter width with support & spiral ladder/
Stepped ladder with hand rail up to monitoring platform as per specifications given in part-III emission regulation of CPCB.
In no case monkey ladder shall be allowed as stack monitoring facility.

5. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

6. All other fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be plugged or sealed or
made airtight to avoid the public nuisance.

7. The industry/ unit shall ensure all necessary arrangements for control of odour nuisance from the industrial activities or
process within premises

8. All the internal roads shall be made pucca to control the fugitive emissions of particulate matter generated due to
transportation and internal movements. Good housekeeping practices shall be adopted to avoid leakages, seepages, spillages
etc.

9. Industry shall take effective steps for extensive tree plantation preferably of the local tree species within or around the
industry/unit premises for general improvement of environmental conditions.

10. The industry shall provide adequate APCs in all possible points of any emission in the plant and achieve PM below
50 mg/Nm?.

11. Industry shall write its name on each stack with heat resistant paint.
12. Industry shall provide Pneumatic Ash handling System with Silo for boiler ash.

13. The industry shall operate and maintain Online Continuous Emission Monitoring System(OCEMS) installed with
Boiler stack and connect the same with ESC, MPPCB Bhopal for remote survelliance.

14. In case of emission found exceeding prescribed standards, the unit may be liable to pay environmental compensation as

per NGT orders O.A. no 593/2017 dated 22.02.2021 and the industry shall be punishable under provisions of the
Air(Prevention & Control of Pollution) Act, 1981.

Consent No:AWH-58776
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CONDITIONS PERTAINING TO THE HAZARDOUS AND OTHER WASTES (MANAGEMENT AND
TRANSBOUNDARY MOVEMENT) RULES, 2016:-

[See rule 6 (2) ] FORM-2

FORM FOR GRANT OR RENEWAL OF AUTHORISATION BY STATE POLLUTION CONTROL BOARD TO
THE OCCUPIERS, RECYCLERS, REPROCESSORS, REUSERS, USER AND OPERATORS OF DISPOSAL
FACILITIES

1. Number of authorisation and date of issue : s

2. Reference of application (No. and date) : COW-1298020, Dt. 19/07/2023

3. The Occupier of M/s. Jagpin Breweries Ltd. is hereby granted an authorisation for generation, collection, storage, and
disposal of hazardous wastes on the premises situated at Nowgong (BKD), Distt. Chhatarpur, (M.P.)-471201.

Details of Authorisation

Category of Hazardous Waste Authorised mode of disposal Quantity
(Ton/annum)

Empty barrels/containers/liners contaminated with Through Authorised Recycler/Through TSDF Facility 0.05 MT

hazardous chemicals /wastes(33.1)

Spent ion exchange resin containing toxic metals(35.2) Co-processing/ Through TSDF Facility 02MT

4. The waste specified under hazardous waste stream as mentioned above shall be stored as per MoEF &CC and
CPCB guidelines issued time to time and disposed off as indicated in above table as Hazardous and other Wastes
(Management & Transboundary Movement) Rules, 2016.

5. The authorization shall be in force for a period up to 31/10/2027.
6. The industry shall take all the steps wherever required for reduction of the waste generated.

7. The industry shall display the information on hazardous waste generated on notice board of size 6° X 4’ (in Hindi
& English) outside the unit main gate along with quantity and nature of hazardous chemicals being handled in the
plant, including wastewater, air emission and hazardous wastes.

8. The authorisation is subject to the terms & conditions as given below and to such conditions as may be specified in the
rules for the time being in force under the Environment (Protection) Act, 1986. Violation of any of the conditions shall be
liable for legal action as per provisions under Environment (Protection) Act, 1986.

Terms and Condition of Authorisation:-

1. The authorization shall comply with the provision of Environment (Protection) Act, 1986 and the rules made there under.

2. The authorization or its renewal shall be produced for inspection at the request of an officer authorized by the M.P.
Pollution Control Board.

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous wastes without obtaining
prior permission of the M.P. Pollution Control Board.

4. Any unauthorized change in personnel, equipments as working condition as mentioned in the application by the person
authorized shall constitute a breach of this authorization.

5. The authorized officer should inform the name, address and telephone/mobile number of the nodal officer responsible for
hazardous wastes management.

6. An application for the renewal of an authorization shall be made as laid down under the Hazardous and other Wastes
(Management & Transboundary Movement) Rules, 2016.

7. Any other conditions for compliance shall be bound on authorized officer as per the Guidelines issued by the MoEF or
CPCB.

8. If the industry comes in such a category where insurance under Public Liability Insurance Act is necessary, the industry

will comply with provisions and submit a copylsH¥RNSNR AN R BUAQ.
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9. The information regarding quantity of hazardous wastes generated and its analysis report should be sent to the Board
once in a year.

10. The authorized officer shall keep records of analysis of wastes or other relevant findings for at least three years from the
date of dispatch of the waste for treatment, storage or disposal.

11. The utilization of hazardous waste as a supplementary resource or for energy recovery or after processing shall be
carried out by the units only after obtaining approval from the Central Pollution Control Board.

12. The occupier generating the hazardous wastes, specified in Schedule-IV may sell it only to the recycler having a valid
registration from the Central Pollution Control Board/State Pollution Control Board for recycling or recovery.

13. The occupier shall be responsible for safe and environmentally sound handling of hazardous wastes generated in his
establishment.

14. The hazardous wastes generated in the establishment of an occupier shall be sent or sold to a recycler or re-processor or
re-user registered or authorized under these rules or shall be disposed off in an authorized disposal facility.

15. The occupier shall take all adequate steps while handling hazardous wastes to contain contaminants and prevent
accidents and limit their consequences on human beings and the environment and provide persons working on the site with
the training, equipment and the information necessary to ensure their safety.

16. In case of transport of hazardous wastes for final disposal to a facility for treatment, storage and disposal existing in a
State other than the State where the hazardous waste is generated, the occupier shall obtain ‘No Objection Certificate’ from
the State Pollution Control Board of both the States.

17. The authorized person shall submit Environmental statement of the financial year ending on 31st March in Form-5 of
Environmental (Protection) Rules 1986 to Board on or before 30th of September of every year.

18. ""Hazardous Waste storage site'' & Danger sign board shall be provided with all safety devices at the storage site
if applicable.

19. As per Rule 6(1) in case the holder of the authorization fails to comply with any of the conditions of the authorization
or with any provisions of the E (P) Act or the Rules, Board shall cancel or suspend the authorization issued under rule — 7
(1) for such period as it considers necessary in the public interest.

20. Board upon suspension or cancellation of the authorization may give directions to the person as per Rule 7(2) whose
authorization has been suspended or cancelled for the safe storage of the hazardous waste, and such person shall comply
with such directions.

Forms & Returns

21. (i) The authorized person as per rule 6(5) & 20(1&2) shall maintain record of Hazardous Waste handled by him in
Form-3 and submit to M.P. Pollution Control Board an annual return containing the details specified in Form-4 on or
before 30th of June following to the financial years to which the return relates.

(ii) In case of transportation of Hazardous Wastes the occupier shall provide the transporter with the relevant information as
per Rules, 18(2) in Form-9 regarding the hazardous nature of the wastes and measures to be taken in case of an emergency
and shall mark the hazardous wastes containers as per Form-8.

(iii) The manifest related to transportation of hazardous waste as per Rule 19(2) shall be forwarded to M.P. Pollution
Control Board in Form-10 before the occupier hands over the hazardous wastes to the transporter.

(iv) Where an accident occurs at the facility or on a hazardous waste site or during transportation of the hazardous waste,
the occupier or operator of the facility or the transporter, as the case may be shall report immediately to the M.P. Pollution
Control Board about the accident in Form-11 as per Rule 22.

Storage & Disposal of Hazardous wastes

22. The occupier may store the hazardous wastes for a period not exceeding ninety days and shall maintain a record of sale,
transfer and storage of such wastes and make these records available for inspection.
Consent No:AWH-58776
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Packing, Labeling & Transportation of Hazardous wastes

23. (i) The occupier or operator of the Treatment, Storage and Disposal Facility or recycler shall ensure that the hazardous
waste are packaged and labeled, based on the composition in a manner suitable for safe handling, storage and transport as
per the guidelines issued by the Central Pollution Control Board vide - October 2004 & conditions issues from time to time.
(ii) The labeling and packaging shall be easily visible and be able to withstand physical conditions and climate factors.

(iii) The transport of the hazardous wastes shall be in accordance with the provision of these rules and the rules made by the
Central Govt. under the Motor Vehicle Act 1988 and other guidelines issued from time to time in this regard.

(iv) In case of transportation of hazardous wastes through a State other than the State of origin or destination, the occupier
shall intimate the concerned State Pollution Control Board before he hands over the hazardous wastes to the transporter. (v)
The occupier shall provide the transporter with six copies of the manifest as per the colour codes as per rule 19(1).

(vi) The occupier shall forward copy 1 (white) to the State Pollution Control Board and in case the hazardous wastes is
likely to be transported through any transit State, the occupier shall prepare an additional copy each for intimation to such
State and forward the same to the concerned SPCB before he hands over the hazardous wastes to the transporter.

(vii) No transporter shall accept hazardous wastes from an occupier for transport unless copies 3 to 6 of the manifest
accompany it.

(viii) The transporter shall submit copies 3 to 6 of the manifest duly signed with date to the operator of the facility along
with the waste consignment.

24. (i) The occupier, importer, transporter and operator of the facility shall be liable for all damages caused to the
environment or third party due to improper handling of the hazardous wastes or disposal of hazardous waste.

GENERAL CONDITIONS:

1. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, etc. be disposed off scientifically so as
not to cause any nuisance/pollution. The applicant shall take necessary permission from civic authorities for disposal to

dumping site. If required.

Non Hazardous Solid wastes:-

Type of waste Quantity Disposal
DDGS 700 MT
Yeast sludge 90 MT Sale to Board's authorized party
Ash ' 150 MT

2. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative, upon
the representation of credentials:
a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the Board.
b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to be
kept under the terms and conditions of this Consent.
c. To have access at reasonable times to any records required to be kept under the terms and conditions of this Consent.
d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,
e. To sample at reasonable times any discharge or pollutants.

3. This consent/authorisation is transferable in nature, in case of any change in ownership / management, the new owner /
partner / directors / proprietor shall immediately apply for the consent with new requisite information.

4. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or
regulations.

5. Industry shall install separate electric metering arrangement for running of pollution control devices and this arrangement
shall be made in such fashion that any non-functioning of pollution control devices shall immediately stop electric supply to
the production and shall remain tripped till such time unless the pollution control device/devices are made functional. The
record of electricity consumption for running of pollution control equipment shall be maintained and submitted to the Board
every month

6. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 or Authorization
under the provisions of Hazardous and other Waste (Management & Transboundary Movement) Rules 2016 only and does
not relate to any other Department/Agencies. License required from other Department/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act / Rules.

7. Balance consent/authorisation fee, if any shall be recoverable by the Board even at a later date.

Consent No:AWH-58776
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8. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorisation.

9. The industry/unit shall establish a separate environmental cell, headed by senior officer of the unit for reporting the
environmental compliances. The industry/ Unit shall submit environmental statement for the previous year ending 31st
March on or before 30th September every year to the Board.

10. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

11. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

12. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as cancelled and
necessary action will be initiated against the industry.

13. Wet cake from decantation operation and thick slope from MEE will be further dried into Dryer to produce Distillers
Dry Grains with Soluble (DDGS — 10% moisture). No wet cake/thick slope is allowed to be sold or disposed off. Daily
records of the above shall be maintained.

14. Industry shall operate and maintain PTZ camera at suitable locations to display all emission sources and effluent
discharge points and connect the same with ESC, MPPCB Bhopal for remote surveillance.

15. Industry shall dispose other solid waste through authorized parties and record shall be maintained.
Advisory Conditions:-

1. The industry shall obtain NOC from Central Ground Water Board for extraction of ground water.

2. The industry shall install Digital Water meter with digital flow recording facilities for measurement of ground water
consumption and provide its connectivity with server of ESC, MPPCB Bhopal for remote surveillance.

3. The industry shall provide Rain water harvesting for ground water conservation and recycle treated waste water for
plantation and flushing.

4. Potable drinking water shall be used for drinking purposes only.
5. Appropriate legal action shall be initiated in case of violation of above mentioned conditions.

Consent as required under the Water (Prevention & Control of Pollution) Act, 1974 and The Air (Prevention & Control of
Pollution) Act, 1981 and the Authorization under Hazardous & Other Wastes (Management & Transboundary Movement)
Rules, 2016 is granted to your industry subject to fulfillment of all the conditions mentioned above. For renewal purpose
you shall have to make an application to this Board through XGN at least Six months before the date of expiry of this
consent/authorisation. The applicant without valid consent (for operation) of the Board shall not bring in to use any outlet
for the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

By the order of Chairman, MPPCB

Sending Nom LI [/Wﬁ\&\//é/"‘/{’

FETVOT

Diptaliy Fige st Andiaae CHANDRA MOHAN THAKUR

(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV # EEV3ES84B74
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SCERT F T ITUEH Whnar g=s ¥ & qF 9 & o vd arg vt $ oagg
FEATT FEEROT WIS T B9

T A IIEA T urel wiaded deare Seer gEftaa w1
et F A § 0F IRURER

sfafaf:

1. FoaeR, Py Foaed, forel Ty & I gEerd i)

2. rEEly HgEE, HEH HYF Frated, AT e Haw, Igy dd,
dAsa e, AT dEgcH!, @, TEfad-474009 Hr AT gEAT)
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4. erfy witeTdn, A wraier, WL wewor faemer @8, 'R @Y 3R gEer v
ITELAF FHIAATE &l
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Annexure -07

e A= srafay, a.gvguer Fr==aor 49ls, ¥~ LiFE
ST 4 & qdd R, ST 9IS BialH], 9N N2
E-mail:- rom cb sapar@rediffmail.com
®HP 1984 / &1, / UwaT /2025 IR, feAid 15 /10 /2025
ufd,
e 9fiq wered,
AH. WgEYT T 9,
AT (FA.)
fvm— ¥ i el fafiee, am eRgw, gediia—anma, fa-oagR. & Gda 4§
wfaae |
He—

(1) 91 JEATIY BT U HHiw 2297 f&AIE 08.10.2025 (FAIGR 1<)
(2) ST & 9F FHIG 351 &P 09.10.2025
(3) SET &1 UF HHIS 355 &P 15.10.2025

SR favaiadfa Hefifa v @ 9 qEaeg 9 uw el & aRuen 4 9
TG & PIYEAT AT (4 JEEEERDAl G [&AP 14.10.2025 @I ST AFH S
g fafacs, aT-ReRgy, aesifa—-tae, Ner—sagz. (7.9) & e fFa )

SERT gNT Hafid 93 f&Hid 15,/10 /2025 & dea9 § ST # @nfuq 02 45
IR B &A1 TR 3H5 H e & I o) Sl oivd. & SISLeied. # uRafida
FHIA AT AT 01 HIE H MU 48 PR & S=141 &N Waferd BT ggfa (@emes
HIRET fRew) wnfaa o wearfaa fear 81 s9a afaRss Sam § dewn gofa: wafea
FulTell & afdae R SR & ST B B 02 A6 @ HIaX G HR SEBT FaTd- URHA
HEAT i wrfaa far 2|

ST g WA BRGNS FFER fFamfad = 1 5 & Wy ST B g
IArEd Wi URd $Y @ auiedg ey 9 e o awafaa 81 e ufdaes wg
s A’ FEiaw o A} ¥y 2

SieT— SRR | %A

AR fAd=m zh@‘ AR
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— foietor ufeeea—

e it sad fafics, I Rengw, deie—iTe, fRre-saeR. (@5) B

A8 TEAIE, WU & G PG 2207 RAE 08102025 ERT S (VT FaRwr wd figm)
fafHas 1974 & O/ 33 '@ UG Ag (FgEVT AR v FriE) s 1981 @) aRT 31
T @ T SR A 47w oy e @ Ry 0 o wd A ow o a Rga R
T fafAds, BaRR @ ST @ figd yem 499 v & sy Ry g o

98 ey ¥ ura fdST ud Selv @ g . 351 e 09.102025 @ ufded
SETERIERBAR ERT faid 14.10.2025 & I&TT @1 Flieror far wrar| Fferor & <k forg
TC SALGE. Bfes Haa—1 JER ¢ | PR & SRM s Sarwa T8 9 T
U Uh U ARG ArFIH SHE 8| SE B 9IS g YaewEe Ry gwar 6o el
X gfifes & Sares &g o w9 o @ g oft | sem ¥ 3w e ugh w
IETRT IR Tt STIR R Afta § R d5a oy, tidE. W 3R & g gfia
Tl BT AqEIERT B T T P SuERa fHar S &1 Sumila S B e waret
T4 arrarEr § gA: SuanT e omar 81 e faw W senT ¥ gfte o uReR 8 9
IR R=TRe g & grar T

e & 9 {36 00.102025 #F ST g™ qd e i 25.00.2025 F wE wE
SHdl & aised H By 1 gur ol @ e JRgd @ & O AR g
(1) ST 9RER ¥ g # ufed G INTE F UHET W G R F gaE ) S,
TH # oRafia far o1 w81 2 vd e Raw w Sam uRer @ aex Qs oiea seiia
&l urar |
(2) e g R SET IRER # IS ONTH I 959 B TR 99 B aRate T8
I
(3) e fRaw R JUERERGAH gN SEM Y6ae @ SarT d w@nifid ded s H
dierhies BIET Tdfren & @ 9 G afeda {1 grR & sEnf & s gof
T vg e fsar )
() SEm &g gR1 fRem & SRE Sme & T f, e aady Rifits (@A
e B—14464) (AR wie) fara 03 auf & SaTe-Ra 781 €|
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feTd 14.10.2025 &1 9T & SRM fow U BrRafaA

friteroraal sfersm gd H SIS 9Ly weiRa &F
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rpura, Madhya Prac

li 9427 :

Altitude
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owgong Distillery, karpura, Madhya Pradesh
471201, India &=

{ fap

] Camaro Lite

25.038993344642222°
Local 1

A

Latituge

llery, Shikarpura, Madhya Pradesh

71201, India &=

25.038646459579468°

140 PM

tude

79.42159730941057*

Altitude me
Tuesday, 14.10.20

Lati

25.03873384092003"°

Longitude
79.42162580788136°

Altitu
Tuesday, 14
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o Exufe -08°

e | Rzﬁ
— M.P. POLLUTI CONTROL BOARD
W PT. DEEN DAYAL NAGAR, HOUSING BOARD COLONY, SAGAR
“W ‘ PH. : 07582-263774
ample From: Lueil QUQAWSQMP oo Mean- Rava wa Lo Yabon~ XGN ID
escription of Sample o ~
) i G’ 2 '
!; : WL Lsaler— SCL""‘P\Q_ - / usa,_ \\
Date of Collection  Time of Collection Date of Analysis Analysis No. oY
oG oy ams~ | | laus—pn || oy o2 ample lle ted Bwpg B’Q&
Sample AnalysedBy:  S.i. Jaju ( tubasts) S‘T"Ho dBYMPPCB T
No. | Parameter Unit Result ] Result Result Q 3T ‘ )
o (1) (2) @
Appearance - _ Chlean \ o =
~ | Temperature . . °Centrigrade 2N \_- :
F Turbidity NTU ' 2. G \
Colour - Ce \Brrdens \
Odour’ - odotnless \
IR _ pH Unit 30 \
.t Sp. Conuductance s 1219 \
| Tota] Solids’ mgl 5%¢ \
| Dissolved Solids mall 5l¢ \
| Suspended Solids - | mgn 30 \
, Ammonical Nitrogen 1 mgh — \
o Nitrite-N mall 45 ey \
. \d Nitrate-N mall . e : \
e Phosphate (asP) . - mg/l — \
.~} Chloride mgll . 2\3:.£2 \
Sulphate (as SO,) - .mg/l - \
. Fluoride (as F) - mgfl —_ \
<} Total Alkalinity mgll 29¢ \
. P - Alkalinity mg/l —_ -\
. v Total Hardness mg/l 4588 \
. v} Calclum Hardness mg/! 22%¥ \
. v{ Magnisium Hardness .mg/l {é0 \
; Dissolved Oxygen mghl - - \
4} B.O.D.( 3 days 27°C) mg/l 0:3 '
v{ C.0D. mg/i 23:49 \
Oil & Grease mg/l - \
v} Sodium mg/l €2:32 \ -
1 Potassium mg/l 64 ¢ \
Calcium mg/l — \ ,
Magnesium mgfl — \
Total K]j.Nitrogen mg/l — \
Total Coliform MPN/100ml. — \ .
| Fecal Coliform™ MPN/100ml. — \
— \
\
\
narks - Ihdicate that the values Exceeding Limites h
vort prepared By .............. ' ,
et : 4
Shemist et fist Laboratory Incharge



S 107 -0d1 (o4
I Laboratory

M.P. POLLUTION CONTROL BOARD

PT. DEEN DAYAL NAGAR, HOUSING BOARD COLONY, SAGAR
PH. : 07582-263774

m- Sample From : \-\qv\é puwmp oac.\\or-‘&qw?\;_ frrovigy 2hm ?sUW\ XGN ID
Descnptlon of Sample . Mo s
=4 (1) i A Xar_ ‘3uacw g\\uwqu, a’”ﬂ’“ TN
s 2) \‘\MB P\\W\P el , ‘ T~
Date of Collection ~ Time of Collection _Date of Analysis Analysis No.
oy 20u~| | oiloo Pra [ oUeu e ’\(_i)%a mple Collgqtkd By ;‘%%ED_QL_
Sample AnalysedBy: ©.K, Ja'v (tab Mﬂ) (2)5amle nb%Collecte
o S.No. | Parameter : Unit . Result . Result Result
- B . . a . (1) , @ - 2, (3)
: Appearance . . , clea \ S
. ~_|-Temperature . SCentrigrade o6 T \ 2
Turbidity * NTU. 2.9 \
Colour . = . B0 U ¥ \
Odouwr =~ '- |- odpn e \
W pH pH Unit ] “+02 \
1 Sp. Conuductance ‘ ‘s : \e22, \
| Total Solids mg/l &30 \
. ] Dissoved Solids -~ | mg/ T 588 \
“410. J Suspended Solids mg/l . B 4,9, \
Ammonical Nitrogen S mgh ) —_— \
Nitrite-N ‘ mg/l — \
Nitrate-N | mgnl — \
| Phosphate (asP) mg/l — ©\
. A~ Chloride : | malt . C 240469 - \
Sulphate (as SO,) mg/l —_— \
Fluoride (as F) - -1 mgn —_ ' \
J Total Alkalinity , mg/l €59 - \
. P - Alkalinity - - ‘mg/l — , i
. ~+ Total Hardness mght . 588 N
J} Calcium Hardness mg/l 440 \
I Magnisium Hardness. -mg/l ’ lag \
A Dissolved Oxygen mgll © -] S < \ -
] B.O.D. (3 days 27°C) mg/l : 03 - —\
+f c.0D. E mg/I ] 33.0L . \
Oil & Grease ' mg/l . D o— \
Sodium | mall ’ —7 2.4,/ ‘ \
Potassium ' mgl - - B €92 ; ' \
Calcium , mgfi \ . \
Magnesium mgfl N _ v . \
Total Kj.Nitrogen .| mgn N\ \
Total Coliform MPN/100ml. AN , N\
Fecal Coliform MPN/100ml, N \
N\
Remarks - - Indicate thatthe values Exceeding Limites
Report prepared By \

/ @
50 ientist Lab tﬁcharge

%ist :

S p—————
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R
M.P. POLLUTI

eﬁo | Laboratory

ON CONTROL BOARD

5.0 F—ol

PT. DEEN DAYAL NAGAR, HOUSING BOARD COLONY, SAGAR

PH. : 07582-263774

‘\mé .P\\

&Y

g4 Description of
o (1) ;: Samplé gt‘t&:\ \(\anw QIKWWC\ \\
8 (2) Ry Plmy el ' MO W -
i Date of Collection  Time of Collection  Date of Analysis Analysis No. oé
oLioy.-ax” OISy M| | ooy 20T Coll ed M p '
Po———-— : \-U?gf‘ﬂl'h%e\«t, B -tqudle
PleAnalysedBy: S 1k Jasvy (Lab astd.) (2) Samle not Coll cte 3y WbPC
§ S.No. | Parameter Unit Result Result RM’
(1) @ @ .
| Appearance - - F e T
| Femperature Centrigrade 26" C__ \ ]
[~ Turbidity NTU ' 9.9 T\
Colour - o Lol ers \
Odour’ = o dotulens \
" pH , pH Unit - BT 16 \
[ Sp. Conuductance s 1733 \
Tota| Solids mg/l 909 \
- Dissolved Solids . mg/l RS \
- Suspended Solids 1 mgnt 34 \
Ammonical Nitrogen mg/l - — \
Nitrite-N mg/l — \
Nitrate-N mg/l — \
Phosphate (asP) - mg/l . \
[ Chioride mgll . 252:3l \
| Sulphate (as SO,) mg/l C— \
Fluoride (as F) - mg/l —_ \
. \JTotal Alkalinity mall . 543
P - Alkalinity mg/l —
- Total Hardness mg/l 43¢ \
Calcium Hardness mg/l 33¢C b
- Magnisium Hardness. -mg/l 60 \
Dissolved Oxygen mg/l - e \
B.O.D.(3days27°C) mgil Oy N
C.0D. ‘ mg/l 27:32 \
Oil & Grease ~mg/l = \
" Sodium mgfl 1032 \ -
Potassium mg/l 598 \
Calcium mg/l \ ' \ -
Magnesium mg/l ~ \
Total Kj.Nitrogeri mg/l N \
Total Coliform MPN/100ml. N \
Fecal Coliform MPN/100ml. A\ \
' ’ \
\
A\
N
~

Lachéory Incharge
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510 -0 g5
A, | Laboratory

== M.P. POLLUTION CONTROL BOARD

B SWmaa> = PT DEEN DAYAL NAGAR, HOUSING BOARD COLONY, SAGAR
“[’- ‘ PH. : 07582-263774

Sample From : (;,)L\\ wa.\-o,’ .SO\W\\D\e_ (Lez;ovv\ .Jb\'\amu,\%ﬁ,q @ ID
zr;‘scn&on ofSample ‘ é c_xéwv}' 2y P Nowam}\ \
e QA toaler Sqw\(?\c | : s a
s | (2) A : N
-:'.i-"v 3) : . 4.
i| DateofCollection Time of Collection  Date of Analysis Analysis No. O~
ou-s\Y 25| | ea oS Pm | | owrolrzss le Cgllegted By M%'p%% d
Sample Analysed By : - (2) Samle n6tCoIIected(BY =
:| S.No. | Parameter Unit . Result Result . Res\tﬂt‘
’ : o ) . 2) (3)
1. | Appearance . - , . cleah 1 R
i| 2. ]| Temperature . “Centrigrade Cavy-cC \ o=
£13. 1 Turbidity , "NTU 2.4 ' \
| 4. Colour - Co lot ) ess \
1B Odour’ o od i lesA \
6. ] pH pH Unit - 2,028 \
(7. A sp. Conudciance ‘us 1130 \
2[8__ o Total Soids mal 25t/ \
[ 9. ] Dissolved Solids mgl B 722 A\
[ 10. ~} Suspended Solids | mant ' 32 N~ ] |
|11, Ammonical Nitrogen mgil -~ e A N : l
12. | NirteN ~ | man — . N\ - s
¥ | 13, Nitrate-N : mg/| — N \ ‘
[ 14. .| Phosphate (asP) mg/l . —_ ; \
[15. ~A Chloride _ | mgii_ 118-40 ' \
| 16. Sulphate (as SO,) , mgll i _ \
[ 17, Fluoride (as F) - mg/l - ’
[ 18. I Total Alkalinity = mg/! . 230 - \
i[19. | P-Alkalinity - . - | mgh s 4 ; \
20. | Total Hardness , mg/l 348 . \
:[21. ] Calcium Hardness mgfi 194 ' \
‘| 22, | Magnisium Hardness. mg/l , 182 1\
23. Dissolved Oxygen mgh —_ —\
82| 24. - B.0.D. (3 days 27°C) ‘| mgil : 06 ¥ \ T
25. J C.OD. - mg/l LS‘ €l \ |
Bt | 26. Oil & Grease - mg/l - \ b
#0427 ] Sodium mg/l. ' 32.3‘7 ' -\ ;
@428 _ Potassium : -mg/l- . 5193 ; \ !‘.-:'
P [20. [ calcium ‘mg/l- \ ‘ . \ il
CAED Magnesium | man N\ _ : . \ ok
8% [31. | Total Kj.Nitrogen | mgh : N\ \ Rl
&= [32. | Total Coliform MPN/00ml. N - . —\ 8 g
§4[33. | Fecal Coliform MPN/100ml. TN \ 1 f
34 ' ' .
| 35. \\ i é’
36. - B
[ 37. i
: &
Remarks- = Indicate that the values Exceeding Limites "’

. Report prepared BY ..........vuvunien, revetensensnesenns A 7
R See o @v
' : JR%E"/ - _ §Z?f;mst

F:hemist y Laboratory Incharge



gi Laboratory

== M.P. POLLUTIOR2CONTROL BOARD

Wf" BT DEEN DAYAL NAGAR, HOUSING BOARD COLONY, PS:%«SRBZ_ZWM
XGN ID

- Zaris From: Kiver— .}\\%GM Now ,

.P:::',txon of Sample aw%—‘ RIEST
cls oy wouur So.\we\Q__ YUKV LI ol 2a0%-9

= E 9?\—- DY Al variY 0)‘( 208 LY Nq\\G\R

e \ \oe,\uw{,w AR b R
»,;Pa %‘?C%f%cngr}mk%me‘a} c\gﬁ tion of Analysrs RS Analysus No. \3 Y

s el ET T | [ WSO \,(JJ eCQ ctedixwaaa\g( .

Zzmple Analysed By ! (R -5~ Tua\as LQ—\’\U‘M\S\j (2) enot ected BY MPPC

"

. L%z | Parameter ' Unit Result = Resuit Result
' | () ~ @ ®)
'+ | Appearance ; . erecy ) eon e,
L s JFemperature . Centrigrade WM T > N Gl M-
T < | -Turbidity NTU 9.2 W2 12.4
ok 1-Colour - co\ow\e ud”™ Colowress— [ Colew ity
T | odour ‘ il O SvoACsy— | Odow-Aexy | OdoUAond >
T LpH ' PH Unit T~ #-.50 .47 i XI-2
% 7 <—4"Sp. Conuductance Ks 35306 2136 52%:4
i L ~_}-Total Solids . mg/l 22 236 Lo@
% _IDissolved Solids mgll _ 242 . 244 23S
==L }-Suspended Solids mgl ' 20 32 : el
= gl Ammonical Nitrogen = -~ | mgfl : = — —
—= Nitite-N mg/l ' 002 0.0% A
et Nitrate-N mg/l — — \
£°2 _}~Phosphate (asP) mg/l 004 YN eYAN
=73 _}~Chloride : mgll - V443 V8.4 ) 24313}
2 _I~Sulphate (as SO,) mgl - 1\ 24 V2 0& \
R Fluoride (as F) - mg/l == : — \
Tz Hotal Alkalinity | mai } A 4 Q:32 \Fé6:56 \
I [P Akalinity — [ mg/ = \
}~Total Hardness mgfl \ 40 VAL \
~Calcium Hardness mg/l 96 ‘oo \
" Magnisium Hardness mgll : i 4 44\ \
A Dissolved Oxygen mg/l - : 3.6 1.Q Y
4 B.O.D. ( 3 days 27°C) mg/l D 2.3 R4
3= JToD. - -~ - mg/! I S ) 2 €4 V54572
53 el Oil & Grease mg/l oo . .
7 Sodium mg/l ' \ \ ' \
22 Potassium = ° mg/l \ \ \
322, Calcium mg/l \ \ \
L3 Magnesium . mg/l \ , \- , \
L Total Kj.Nitrogen - mg/l \ ¢ \ \
%2 | Total Coliform MPN/100ml. \ \ \
’fﬁj Fecal Coliform MPN/100m. \ \ \
b \ \ \
= \ \ \
: 1l \ \
)
- Eamarks - Indicate that the values.Exceeding Limites
- S=port prepared By ' '

‘ BB @/
t (U 1 . P \
. Chemist R /.u;vs*cgﬁtist 53 sélm/ '

Laboratory Incharge



el REGIONQ_:?.ABORATORY

HRdn

o~ M.P. POLLUTION CONTROL BOARD

et B ' o
“'}." PT. DEENDAYAL NAGAR, HOUSING BOARD COLONY, SAGAR, PH. : 07582-263774

AIR MONITORING REPORT Analysis No. | 2€& | 2e25-2¢

. y » ! ; Prha, News gvres
1. Name of Industy / Place m ad 1V Brewetoed Ldd vijy. Sk e .
y ls T3} , A

2. Date & Time of Sampling 2 Qlevjes
3. Date of Analysis 190925

—— [}
4. Sample Collected by 3, Theve & B.% Thedtma

5. Weather Condition Clear / Windy / Rainy / Cloudy / Hot
6. Reference Monitoring Package / Payment Basis / Other

A . Stack Emission:

S.No. Parameter 1. Unit Stack (1) Stack (II) Stack (1il)
1. Particulate Matter Mg/nm? \
2- - \
B . Ambient Air Quality :
’ Stati
S.No. Parameter (Microgram/M?) p > ahen ) y
1. | Particulate matter PM, . .
(size less than 2.5um) — -— —
2/ Particulate Matter PM, | Ky.25 672
k (size less than 10um) \
3. “ Sulphur dioxide 5:Fe 6. F8 \
4, Nitrogen dioxide 2358 | 4).9y : \\
5. <
Description :

1 N ’ ,
Station 1- #ieet Boundsiuy ok Oigtiiation Vit Lee wakd dlveck e
Station2- Nyt Boundary ok Broh 0wt wind s ord divection

Station3- R gamed — (leat W eathet Rodm balt en1 Previonsd dﬂubt
Station 4 -

Indicate that the value exceeding Limits

[Hh

Chemist JR. Scientist?é%ie‘ntist @/
LABORATORY INCHARGE

o4




R e TN W A

Sub Divison Water Testi 64 A n n eX u re | - O 9
tihg Laboratg PHED sub Division Nowgon
Dist Chhatarpur (ip =02

TEST REPORT : e

T e

2 i~ Drinki ; ; -
kin \ater Sample! Others ot samplad by Distt.Lab Unique Idontification NO- ... —-—

-

1

e B i e 1, oy

g
v

28/09/2025 . ..

'..“ SO Sendar's lolter Dato

Distt.Lab Ref, No

Date of analysis P Recelpldate_ * - S
stane: ) 09 2025 s i o e
R —‘-28.:/9 t)! 2025 Date analysis comploted 29/--—/—""“"" .

of Sampte_ |
_— Sample detalls

s e ven

DS B ..;- - o ol el i

Pariiculars of Samples

e

g“‘%
i
|

— RESULTS

N L e , BIS-10500-2012 . RESULTS - _:
5 . Chara;tensftcs unit and test methods D’::if::;‘:d o J;’;f :ﬁglile T : :
e . . Limit " | Limit 1 e A 2 3 ;
T S . 2 T 3 4 » : ) PRI LY,
_ ¢ _Cclorin Hazen scale : : 5 15 Clear Clear |- Ciear |
2 __Cdor : - Agreeable- | Agreeable .Agreea'bl_e Agreeable _ |

5> pri BIS 3025 part 11 6.5 8.5 74 7.8 7.7 :

4 _Conductivity at 250C as micromons/cm2 : : . 307 800" ! 529 _i
'__5 TDS mg/i By Meter , 500 12000 180 .| 465 | 480
. & Turbidity in NTU BIS 3025 part 16 1.0 . 5 . 1.8 4023Vl 33 0
Total Herdness as CaCO3 in mg/l BIS3025 . 5 T R RO {

7 pen21 200 ~ 600 <126 © 500 | - 305
& : Tsicium as Ca in mg/l BIS 3025 part 40 75 |- 200 49.6 108 . | 74.8 :
% | Megnesium as Mg in mg/l BIS 3025 part 46 30 100 |- 182 | ‘745 . |... 3a5 |
' 22 7 Totai Alkalinity as caco3 in mg/l BIS 3025 200.0 600 75 300 245 ,
1%} Crloride 5s Clin mg/l BIS 3025 part 32 250 1000 45 65 | 100

Tius report should net be grocuces partiy or full without approval of signatory authority for legal purpose
. . L

1t i5 recomsnenged that acceplavle limit is lo be implemented .Values in excess of those mentioned under “acceptabla® render the water ﬁot

iz il may be lolerated in tha absence of an alternative sou:‘ca"but up to the limits indicated under the "permiacinte 1o :
i?’gﬁiﬁa?g ls:;?;ce" 1{1 column 4 zbove which the sourze will have to be rejected the "permissible limit in he aesence

S The results refer only to tes '
“Ttus lab does not hold any res_pons;b;

:f't"o'-teSted samipies and paramecrs fosted
oo e lity foss waniation in results for for samples kept on hald for want of clarification

‘ PHED Sub Diyig;
. - olon Water fve 1ot
Nowgong Chhataryy, (MTeFS’t)m -

95



2UUL UIVISON Water_Testing Laboréto P

i ub Di
Distt.Chhatarpur (KPy vision Nowgon

e ___TEST REPORT

—Nature of Sample N

.= Donking Warer Sam i T
e 2 ST S8amplel Others — Not samplad by Distt.Lab Uniquo Identification No. e e
ujal Scheme Sender's lottar No ‘ N —— ;;o Dyt slt.La qu .
LS R onder's letter Data ol e
~Disttlab Rof, No 28/09/2025 |
| oot — e
r——-- - 3«5_/”9[ 2025 | Date analysis completed . 29/09/2025
Quantity of Sample |
—_ N s s
— Sample details e o}
“_ TSR _____Particulars of Samples R
- AP RTS ReRa
S I
3 ®|E R T S
R R — RESULTS : e
N BIS-10500-2012 - RESULTS
! aractenstics unit a sime Reframed in June 201 e e
2 \ nd test methods Desirable Permissible
P e e Limit Limit 1 % 3
e 2 3 4 s s
win Hazen scale L 5 15 Clear Clear _ Clear
L e Agreeable Agraeable Agreeable Agreeckle
= ;2 8IS 3025 part 11 6.5 8.5 7.9 7.7 74
' Conductivity at 250C as micromchsicm?2 723 700 - B2
-, TDS mg/ By Meter 500 2000 361 820 | 58
5 | Turbidity in NTU BIS 3025 part 10 1.0 5 3.6 23 | K
. Totzi Hardness as CaCO3 in mg/l BIS3025 ' ; -
, 7! pan2i 200 600 265 810 | 4w
|- B - — :

8 | Caicium as Ca in mg/l BiS 3025 part 40 75 200 72.4 72 | 82
__9_1: Magnesium as Mg in mg/l 8IS 2025 part 48 30 100 25.2 786 1 385
__10 ! Total Alxalinity as caco3 in mg/l BIS 3025 200.0 600 250 265 | 30

11 | Chloride as Cl in mg/l BIS 3025 part 32 250 1000 - 90 300 20

1 This report should not be procuces ozl or full without approval of signatory authority for legal purpose
2

It 1s recommended that acceptable imit is to be implemeried .Values in excess of those mentioned under "acceptable” iender the wate: « v
s recomiT

i bo oleraled i the abserce of an aiternative source but up to the limits indicated under the "permissible it ia &5 . s=noe
14 N i j
?)‘fJ:‘a.etr:a;)a source™” in column 4 zbove which the cource will have to be rejected

sy ¢ fer 1 tes 4 sarmoies PR tstd

e resuits rele ony to tesied sar nies one ,LJJL‘!&I(’.IS cste

us 8o does 1o ho d any febp(;]l%h,, i Y Ior vanation n results for for samples kept on ho‘d fof ¢
{* . * 1 it 1~ryaniol ni | 1

7 1 >
Remarks:

W
Chemist
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Nowgong Chhatarpur (M.P)
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8rs __Not sampled by Distt.Lab Unique Idontification No T
Sender's letter Date 03/04/2025 -
Receipt date 03/04/2025 -
2319%?922@:»:« enalysis complated 05/04/2025 B
Sampie dataile
Particuiars of Samples
=% RESULTS
, '; % Characteﬁsﬁcs unit 2nd test methods Rgf[r&a;r:legilo .?unzeogozﬁ RESULTS
\ ll Desirable Permissible
o Limit Limit 1 2 3
2 2 3 4 :
1| Temperature in dzgree C 26 °C 26 °C 26°C
% 2 | Color in Hazen scaie 5 15 clear clear clear
{31 Odor e Agreearle | odorfess | odorless cdoriess
4 { pH BIS 3025 part 11 6.5 8.5 7.9 7.6 80
S | Conductivity at 250C as micorachs/cin?2 790 724 748
6 | TDS ma/l By Meter 500 2000 512 520 564
7 i Turbidity in NTU BIS 3025 part 10 1.0 5 2.1 2.4 2.2
] Total Hardness es CaCO3 in mg/i BIS3025
i 8} pan21 200 600 360 380 375
| 5 | Calcium as Ca in mg/t BIS 3025 part 40 75 200 88 78 82
1C | Magnesium as Mg in mg/l BIS 3025 part 46 30 100 333 39.0 385
11 | Total Alkalinity as caco3 in ma/l BIS 3025 200.0 600 380 354 322
17 | Chioride as Cl in mg/l BIS 3025 part 32 250 1000 146 106 148
13 | Sulphate as S04 in-mg/l BIS 3025 part 24 200 400 50 48 48
¢ 14 | Nitratz as Ne3 maft PD/A Method 45 45, 40 38 39
i 15 | Sworide as F mofitr BIS 3025 part 60 10 15 0.66 0.85 0.76
rl_.G Manganese asinn in g/l 0.1 0.3 0.0 0.0 ¥ o5
f?s | Iron as Fe _mgfi BIS 3025 part 53 03 no relaxa 0.1 03 0.0

1
z

3
s,
&

This report should not be preduced parly of full without approval of signatory authority for legal purpose

. : 1 arcantalye Emit is o bs implemented Values in excess of those mentioned under “acceptable® render the t
It is recosnmencsd tal ascepie et of an alternative source but up to the limits indicat . ; walernat

; still may be teiersled in the absence of an allc ndicated under the "permissible limi
Sylfib'i:di” t‘ , ol:. Pl l,.);, “an 4 »n0e which the source will have to be rejected mitin the absence
of Slternate Souse’ @ ¢l
y 10 1St SHALIES and paremeters lested

Afer ot
The restits refer 0 o ity for variation in results for for samplas kept o0 hold for want of clarifica(ion,

This lab does Aot Hoid &iy i

Remarks:

: Chemist
PHED Sub Division Water Testing Lab
. Nowgong Chhatarpyy (M.p.)
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Sub Divic

son Water T‘esting Laborgosg PHED Division Nowgong
Dlstt.Chhatargur (M.P.) . e

TEST REPORT
Nature of Sample :- Drinking Water Sample! Oth ~
Sender's letter No _ ers _ Not sampled by Distt.Lab Unique Identification No. 'I
Distt Lab Ref. N Sender’s letter Date 03/04/2025 |
Dat o e Receipt date 03/04/2025 ?
slanec ‘ 03/04/2025 ’
) u |____Date anzlysis completed 05/04/2025 i
Quantity of Sampis : /. . i
< Sample details 1
o :
; _ . Particulars of Samples ‘
1| ST TR, SR ;
2 | SN TS, e, 9RUT !
_31 :
RESULTS
N BIS-10500-2012 RESULTS ,’
o Characteristics unit and test methods D‘:ifr’:;‘:d N J;’;‘;ﬁg;.sue —
. Limit L'imif 1 2 3
b4 ‘ 2 3 4
1 | Temperature in deoree C 26 °C 26 °C :
L2 l Color in Hazen scale 5 15 clear clear ,
. 3| Odor Agreesble Agreeable odorless | odorless _
4 | pH BIS 3025 part 11 6.5 85 . 7.9 8.0 :»
5 | Conductivity at 250C as micromnohs/cm?2 777 808 :
.6 i TDS mg/l By Meter 560 2000 516 584 :
"7 | Turbidity in NTU BIS 3025 part 10 1.0 5 1.8 2.3 ;
! |,' Total Hardness as £aC03 in g/ BIS3025 ko - 415 350 '
I 8 part21 :
' 9 ! Calcium as Ca in mg/l BIS 3025 part 40 75 200 78 86 ]
_ 10 | Magnesium as Mg in mg/i BIS 3025 part 46 30 100 321 29.4 j
. 11 | Total Alkalinity as caco3 in mo/l BIS 3025 200.0 600 370 345
| 12 | Chloride as Clin mg/i BIS 3025 part 32 250 1000 148 120 :
l s
13 | Sulphate as SQ4 in mg/t 8IS 3025 part 24 200 400 8 50 -
14 | Nitrate as Noa mgt POA Kaifid . e 38 2 % ;
1% | Fluoride as F ma/ttr BIS 3025 057160 10 15 L 0.65 g
15 | Manganese as mn in mg/! 0.1 L 2e o ;
-5 | Iron as Fe g/t BIS 3025 pait 53 03 | norelaxa | 00 0.0
e seb——— .

1 This report should not be produced patly of fuli without approval of signatory authority vor legal purpose

iz to ba implemented Values in excess of tnose menlioned under "acceptable” render the water ndx
¢ gbsence of an gllernative source
have 1o be rejected

d that ancestabls in

iis recommends
suilable, but stilf may be 1023t 8
5 P GO £ e T

of aliemate SO

sihich the source v\ﬁl

wnd paInElers tested

ra

for varistion in results for far samples kept an hold-for want of clariflcation.

sted czmples
3 The results refer only 10 1€316< czmpl

This lab does not ho

Remarks:

id any responsmty

hemist
PHED Sub Division Water Testing Lab
Nowgong Chhatarpur (M.P.)

99
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. Ot
Sender's lettor No hots _ Not sampied by Distt.Lab Unique Idantification No.
%bu Lab Ref, g Sendar's letter Date 03/04/2025
ste of analysis
| stemad L 0310372025 Recelpt cate 03/04/2025
Quantity % e ._Qﬁf_‘zﬂffysis completed 05/04/2025 |
, B— |
g. Saniole details J
1 mm ------- Particulars o
2] W \ﬂrr:lq.‘-t)] m ‘ fSamPles
2| T PRI > U, g
3| IEIARE TR, Sy
N I RESULTS
N B1S-10500-2012
5 ! Characterictics unit and test methods Reframed in June 2015 RESULTS
» ' Desirable Permissible
o i e e Limit Limit i 2' 3
_j' ‘ 2 3 4
- Temperature in degree ¢ 26°C 26°C 26°C
L < i Colorin Hazen scaiz . 5 15 clear clear clear
3 ! Odor Agreeable Agreeable odorless odorless odorless
41 pH BIS 3025 part 11 6.8 8.5 7.7 7.5 8.0 i
5 i Conducitivity ai 250C as micrainohsikin2 890 620 686
i 5 TDS mgfl By Metzr 500 2000 670 444 520
2_7 Turbldlty in NTU BIS 3025 part 10 1.0 5 1.6 2.7 3.1
. Total Hardness as CaCO3 in mg/l BIS3025
! part21 200 600 392 318 3338 i
8 .] Calcium as Ca in mg/! BiS 3025 part 40 75 200 88 77 74 '
10 Magnes:um as Mg in mg/l BIS 3025 part 46 30 100 30.2 32.6 35.5
713 | Total Alkalinity as caco3 in mal BIS 3025 200.0 600 360 340 320
: ‘7 Chioride as Ci in mg/l BIS 3025 part 32 250 1000 152 100 . 140
© 13 ! Sulphate as $04 i me!i BIS 3025 pan 24 200 400 . 58 50 a4 }
1_,: ‘ l\![rate aq N03 mnf‘ F.);_‘\ é’geﬂh(\f’ e 45 45 36 40 39
15 .’ Fiuorde as F mgmr B1S 3025 part 60 1~? ;f %‘801 0.53 2068
- 1€ | Manganese as mn (0 g/t 0‘: = - 08 Lo I
025 part 53 0.3 no relaxa 0.0 0.0 0.0

"GlironasFe magl B13 3

; i wi { of signatory authority for legal purpose
JUCED palty or i full without approva
This repon shou.d ngi i proguced
« i it implemented Values in excess of thoze mentioned under “acceplable” render the water nct -
: tive source but up to the limits Indicated under tha permiss‘ble limit in the absence

et t W aDS&ﬂOB of an alte/nal
d‘w u . hich the source will have 10 be rejected

ny o

fiis FECOMUTHET
suitable, bul e
ot sltermate gource” if

ol r'-v[ },_/»

znd paramelers testad

its for for samples kept on nold for want of clarification,

PHED Sub Division Water Testing Lab
“Nowgong Chhatarpur (M.P.)
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PHED sub Division

0

TEST REPORT Ee———
sl Lab Unique Identification No. ‘
Nature of Samp'e - Drinking \Water Sample/ Othars __Not sampled by Distt.La q 12/04/2025 ; :
R - Sander's lettor Date =1
| Sendersioterto | 12/04/2025 !
L QisttlabRel. o f . Recelp! dalo 25 |
: - (?l t'l?""\!\"“}‘- 1340403025 Date um‘.w_,’p__t:ox:u:‘.nhd N 14/04/20 -
1 Quantity of Sanpio 1 ‘ M_J
e S f
L. Samgle dotails 9
N ‘ — -
LU : . Particulars of Samples
L | NeRReRR T T S -
2 | ReRQ e e mo
3 i iQ‘mRQIIUE‘: PRI 5l
. RESULTS
. BIS-10500-2012 RESULTS
| Characteristics unit and test methods Reframed in June 2015
“ 3 Desiiadle Pernissible
e B g S Limit Limit 1 2 3
i R S 3 =.
1 | Conductivity at 25¢C as minrsmohs/em?2 270 865 925
‘ 2 ! TDS mgfi By tewe o 500 2000 772 711 592
~_ 2" Turbidity in NTU 8IS 30235 pat 10 1.0 5 3.2 2.3 1.8
| Total Hardness as CaCG03 in mg/l B!IS3025
. 4, part2} 200 600 545 500 £27
|5 i Calcium as Ca in mo#t BIS 3025 part 40 75 200 120 111 84
:1 € | Maagnesiun & 14g wnomel 13 3025 part 46 30 100 475 52.8 52.08
5 7 ; Total Aikalinity as cocu? 'n mgh BiS 3025 200.0 600 625 535 38GC
. 8 : Chloride as C! in oyl /7 2723 past 32 250 1000 210 180 160
S '. Nitrete as Nos mgy A, fdsthed 45 45 21 398 ic
10 Fluprice e B oraosdic BRiS 3005 : H
J.Z ! Fluorice as F mgptic BiS 2045 part 60 1.0 1.5 1.8 13 { 0.0
© 17§ ron as Fe mg/l BIS 3025 part 53 0.3 no reldxa 0.1 0.1 i 0.0
; This repon shouic not be producnd panty or fuli Mhout approvai of signatary authority for legal purpose
i is recommended Lial acooptacks fmitis to ba implemented .Values in excess of those tioned . -
suitabie, i 2t g e e in s 2bsencs of an altemative source but up fo the lir"r“?tg indiwt:r:‘dds:\dzm?me ot e Sl n
of Ahernats saurce” 11 2o 5 1 Aeve which the soures will have to be rejected parmissible limit in the absenca
} 3 The retvis cofer o0 i L apdns enc garameters tested
4 Trislab 2oes ool nedd g cnennsdity for vadation in results for for samplas kept on hold for want of clarificati
Remarks: ‘ on

PHED Sub Division w
Nowgong Chhatarpur (M.P.)
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Email Legal Cell

Service of Joint committee Report in OA 139-2025 CZ News item titled sharab factory
se niklne wale chemical waste se 1 km tak faily badbu swasthya aur paryavaran ko
nuksan appearing in Ptrika dated 18th Sept 2025 V/s State of Madhya Pradesh & Ors.

From : Legal Cell <legalcell.pcb@mp.gov.in> Thu, Jan 15, 2026 12:41 PM

Subject : Service of Joint committee Report in OA 139-2025 CZ #1 attachment
News item titled sharab factory se nikine wale chemical
waste se 1 km tak faily badbu swasthya aur paryavaran
ko nuksan appearing in Ptrika dated 18th Sept 2025 V/s
State of Madhya Pradesh & Ors.

To : Collector Bhopal <dmbhopal@nic.in>, harnengt
<harnengt@gmail.com>,
cmochhatarpur@mpurban.gov.in, cpcb bhopal
<cpcb.bhopal@gmail.com>

Sir/Madam

Please find enclosed the joint committee report in compliance of order dated 13.10.2025 on behalf of MP
PCB in OA 139/2025 CZ News item titled sharab factory se nikine wale chemical waste se 1 km tak faily
badbu swasthya aur paryavaran ko nuksan appearing in Ptrika dated 18th Sept 2025 V/s State of Madhya
Pradesh & Ors. . This mail may be treated as proof of service.

Regards
Legal Section
MP PCB

== Joint committee Report in OA 139-2025 CZ.pdf
23 MB
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